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Mr. Speaker: There is one thing I 
Want to point out. If this wa< Shl'i 
Banerjee'!.; objection, he coJuld ver'y 
well have written to me so tha! I 
might also have known and a8('('r1ain-
ed the facts. 

Sbri S. M. Banerjee: I generally do 
it. 

Mr. Speaker: But if the proceed-
ings arc interrupted in i~ way, how 
can we proceed. When I take up an 
item, some Member takes me un-
awares, 

Shrl S. M. Banerjee: On a point of 
personal explanation. This particular 
matter is i in~ the minds ot ail. 
and if all OUr calling nttcntkn ond 
adjournment motions are disallowed, 
are we not entitled to clsk for this 
whether the 'Minister i.~ making 
statement? 

Mr. Speaker: Could he not give me 
that notice in one line? 

Shri S. M. Banerjee: We also comt' 
to Parliament just 15 mi-r.utes dor~. 
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COMMITTEE OF PRIVILEGES 

FIRST RY.PORT 

Shri Krlshnamaorthy Rao 
(Shimoga): I beg to present the 
First Report of the o ~e of Pri-
vileges. 

12. ~ hrs. 

BUSINESS OF THE HOUSE 

The Minister 01 CommunicatloDs 
and ParliameDtary Alralrs (8hri 
Satya Narayan Sinha): With your per-
mission, Sir, J rise to announce that 
Government Business in this HOlJse 
for the week commencing 23rd Aug!..Ist 
1965. will consist of:-

(1) Disc'ussion on Motion of N"o-
Confidence in the Council of 
Ministers. 

(2) Consideration of any item of 
Government Business carricri 
over from today's Order 
Paper. 

(3) Consideration and passing of 
the Aligarh Muslim Uni-
versity (Amendment) Bill, 

1965. 

Shrl S. M. Banerjee (Kunpur): You 
will remember that there were heated 
exchanges regarding kerosene oil, I 
hove already tabled a motion. We 
should have a discussion on kenosene 
oil and the statement on oil policy 
laid on the Table of the House by Shri 
Hum,yun Kabir on 16th August. 

Then, Vfe should also have dis ~

sian On the food ~i o ion next week. 
This motion should be moved by Gov-
vcrrunent. so that we get more i ~ 

to dis('uss it, 
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